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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 5678 of 2025

Virendra Kumar Sharma

..... Petitioner(s)
Versus
State Of U.P. And 3 Others
..... Respondent(s)
Counsel for Petitioner(s) . Krishna Mohan Tripathi
Counsel for Respondent(s) . C.SC.

Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Sri K.M. Tripathi, learned counsel for the petitioner seeks dismissal of the
present writ petition for non-prosecution.

2. The writ petition is dismissed for non-prosecution.

March 11, 2026

N.S.Rathour

(Vikas Budhwar,J.)
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